Further, as per the UGC Act, 1956, the Commission has been empowered to take steps to
ensure that no candidate secures admission to any course of studies by reason of economic power
and thereby prevents a more meritorious candidate from securing admission to such course of study.
The UGG Act provides that no college shall accept, whether directly or indirectly, any payment
otherwise than by way of fees; or any donation of gift (whether in cash or kind), from, or in relation

to, any students in connection with his admission to, and prosecution of, any course of study.
Impact of floods and drought on agriculture products

*143. SHRI SATYAVRAT CHATURVEDI: Wil the Minister of AGRICULTURE he pleased to

state:

(a) whether Government has made any assessment about the losses suffered by States

and farmers due to the recent floods in different parts of the country;
(b) if so, the details thereof;

(c) the steps taken by Government to extend the required financial and other assistance to

the affected States;

(d) whether itis a fact that a large number of districts were also adversely affected due to

drought during the last kharif season; and

(e) if so, the details of the districts and the losses suffered by each district and the nature of

assistance given by the Gentral Government?

THE MINISTER OF AGRICULTURE (SHRI SHARAD PAWAR): (a) to {¢) As per information
available from the States, a number of them faced heavy rains and floods during 2010, Details of
human lives lost, loss of cattle, houses damaged and damage to crops during 2010 due to various

natural calamities, as reported by the States, are indicated in the Statement-1 (See below).

It is primarily the responsibility of the State Governments concerned to take necessary
measures in the wake of natural calamities from the funds available in their State Disaster Response
Fund (SDRF}, to which the Government of India and State Govemments concerned contribute. First
installment of Central share of SDRF for 2010-11 has been released to all the States to enable them
take necessary measures in the wake of natural calamities. Government of India supplements the

efforts of the States with financial, logistic and other support. Additional assistance is considered for



natural calamities of severe nature from National Calamity Contingency Fund (NCCF) {now National
Disaster Response Fund (NDRF)} in accordance with an established procedure, on submission of
hMemorandum for Central assistance by the affected State and also keeping in view the existing items

and norms of expenditure for assistance from relief funds.

The status of Memoranda received from the States for Central assistance

in the wake of floods, cyclonic storms, etc. during 2010 is indicated in the Statement-Il (See below).

(d) and (e) This vear, due to deficit rainfall during South-West Monsoon, 2010, Bihar,

Jharkhand, Orissa and West Bengal have declared districts as drought affected as indicated below:
Sl. No. State Names of Districts declared as drought affected

1. Bihar Araria, Arwal, Aurangabad, Banka, Begusarai, Bhagalpur, Bhojpur,
Buxar, Darbhanga, East Champaran, Gaya, Gopalganj, Jehanabad,
Jamui, Kaimur, Katihar, Khagaria, Kishanganj, Lakhisarai,
Madhepura, Madhubani, Munger, Muzaffarpur, Nalanda, Nawada,
Patna, Purnea, Rohtas, Saharsa, Saran, Samastipur, Sheikhpura,

Sheohar, Sitamarhi, Sivwan, Supaul, Vaishali and YWest Champaran.

D Jharkhand Bokaro, Chatra, Dhanbad, Deoghar, Dumka, East Singhbhum,
Garhwa, Giridih, Godda, Gumla, Hazaribagh, Jamtara, Koderma,
Khunti, Latehar, Lohardaga, Pakur, Palamau, Ranchi, Ramgarh,

Sahebganj, Saraikela-Kharsawan, Simdega and VWest Singhbhum.

3 Orissa Angul, Balasore, Bargarh, Boudh, Deogarh, Dhenkanal, Jajpur,
Jharsuguda, Kendrapara, Keonjhar, Mayurbhanj, Puri, Sambalpur,

Subamapur and Sundargarh.

4. West Bengal Bankura, Birbhum, Burdwan, Hooghly, Malda, Medinapur,
Murshidabad, Nadia, North 24-Parganas, Paschim Purulia and
South 24-Parganas.

While 1st installment of Central share of SDRF for 2010-11 has been released to all the States,
2nd installment of Central share of SDRF has heen released in advance to Bihar, Jharkhand & VWest
Bengal in view of drought to enable the States to take necessary drought mitigation measures

expeditiously.



In response to the Memoranda submitted by Bihar and Jharkhand for Central assistance in the
wake of drought, the Government approved Rs. 1459.54 crores to Bihar (for 28 districts declared
initially) and Rs.855.30 crores to Jharkhand, from NCCF, subject to adjustment of available balance
in the SDRF of these States, as determined by the MHA. The proposal regarding assistance to West
Bengal for drought relief is under consideration. The Government of Orissa has submitted a
Memorandum secking Central assistance of Rs. 1516.74 crores for drought relief. An Inter-Ministerial
Gentral Team (IMCT) has been constituted to visit the State shortly for assessment of drought
situation and reguirement of Central assistance. Damage to cropped area in the drought affected

districts, as reported by the States, is given in the Statement-lll to V1.
Statement-1

State-wise deotails of damage due to cyclonic storms/ heavy rains/flash
floods/floods/landsldas/ cloudburst ete. during 2070

(Provisional) As on 03.77.2070

Sl.No. State/UT MNo.of No. of No. of Cropped area
human cattle heads houses affected (lakh
lives lost lost damaged hectares)

1 2 3 4 5 6

1 Andhra Pradesh 112 9419 35,014 5.61

2 Arunachal Pradesh 8 - 82 -

3 Assam 57 3,623 3,83,408 1.87

4 Bihar 93 142 1,38,092 0.32

5 Goa 1 1 101 =

6 Gujarat 232 541 4,735 0.67

7 Haryana 38 67 5,362 1.31

8 Himachal Pradesh 62 5889 6656 0.2

9 Jharkhand 27 74 4726 0.0014

10 J&K 230 1805 2901 0.14

1 Karnataka 82 215 14,400 0.10




12 Kerala 103 87 11,160 0.03
13 Madhya Pradesh 38 5 143 =
14 Maharashtra 8 5 9 =
15 Meghalaya = = 6 =
16 Mizoram 4 = 10,127 0.02
17 Orissa 10 258 5,421 0.30
18 Punjab 38 108 2,040 0.84
19 Sikkim - - 36 -
20 Uttar Pradesh 473 669 64,722 8.15
21 Uttarakhand 214 1771 23,851 5.02
22 West Bengal 112 7 1,80,374 0.30
23 A& Misland b = = =
24 Puducherry = = 346 0.01

ToTaL 1952 24686 893712 24 .89

Statement-if

Status of memoranada recerved from the State Governments seeking additional Central assistance
from National Calamity Contingency Fund (NCCF ) (now NDRF) during 2010 -11 in the wake of

cyclonic storm, thunderstorm, hailstorm, floods, cloud burst, flash floods and landskdes.

State/ UT Visit of Gentral Status of approval of funds from
(Calamity Team NCCF by High Level Committee
details) (HLC).

1 2 3

Andhra Pradesh 6-8th July 2010 . Rs. 74.78 crore has been
(Gyclonic storms approved from NCCF/NDRF
"Laila’ of May 2010) subject to the adjustment of

75% of the balance available in
the CRF/ SDRF account for

instant calamity.




Bihar
(Thunderstorm/

storm of April 2010 16-17th June 2010

Mizoram 2-5m June 2010
(Gyclonic storm/

hailstorms of March/

April 2010)

West Bengal 20-21st May 2010
(Thunderstorm/
storm of April 2010)

Puducherry &-9th July 2010
(Gyclonic storms
"Laila’ of May 2010)

Rs. 6.26 crore from Special
Component of Mational Rural
Drinking YWater Programme
{NRDWP) for repair of damaged

drinking water supply works.

Rs. 26.926 crore has been
approved from NCCF/NDRF
subject to the adjustment of
76% of the balance available in
the GRF/ SDRF account for

instant calamity.

Rs. 6.249 crore has been
approved from NCCF/NDRF
subject to the adjustment of
75% of the balance available in
the CRF/ SDRF account for

instant calamity.

Rs. 107.59 crore has been
approved from NCCF/NDRF
subject to the adjustment of
756% of the balance available in
the CRF/SDRF account for

instant calamity.

Rs. 0.07 crore from Special
Component of Mational Rural
Drinking VWater Programme
{NRDWP) for repair of damaged

drinking water supply works.

Rs. 0.607 crore has been

approved for instant calamity .




Haryana

&

Punjab
(floods of
July-August 2010)

J&K
(Cloudburst of
August 2010)

Uttarakhand
(flash flood/
landslide etc.

of monsoon 2010

Uttar Pradesh
(flood of 2010)

Himachal Pradesh
(flash flood/
landslide etc.

of monsoon 2010

19-21st July 2010

14-17th Sept. 2010

30 Sept. - 2 Oct., 2010

19-21 Oct. 2010
& 29 Oct. -
1st Nov., 2010

7-11 Nov. 2010
(proposed)

. Rs. 65.91 crore has been
approved from NCCF/NDRF
subject to the adjustment of
76% of the balance available in
the GRF/SDRF account for

instant calamity.

: Rs. 0.90 crore from Special
Component of Mational Rural
Drinking VYWater Programme
(NRDWP) for repair of damaged

drinking water supply works.

No assistance was approved, since,
State has not submitted any memo-
randum and sought any assistance.
However, Team based on the
information furnished by the State
during the visit and subsequently,
assessed the amount Rs. 66.318 crore
for immediate relief operations and

repair of damage infrastructure works.

Report of the Central Team is

awaited.

Report of the Central Team has
been received and is being
processed for consideration of

High Level Committee.

Report of the Gentral Team is

awaited.

Yet to visit




Andhra Pradesh
(floods of monsoon
2010)

Assam
(floods & storms
of 2010)

1-4th Nov. 2010 Report of the Gentral Team is
awaited.
17-19th Nov. Yet to visit

2010 (proposed )

Statement-Hl

Bihar - Damage to crops in drought affected districts

Sl.No. Name of district Damage to crops (in ha.)
1 2 3
1 Araria 697 %
2: Arwal 6345
3. Aurangabad 24909
4. Banka 26160
55 Begusarai 59095
6. Bhagalpur 49054
7ix Bhojpur 3071
8. Buxar 29268
9. Darbhanga 60683
10. East Champaran 205771
1. Gaya 16568
12. Gopalganj 82622
13. Jehanabad 6666
4. Jamui 9243
15. Kaimur 28735
16. Katihar 43389
17s Khagaria 27100
18. Kishanganj 59686




1 2 3

19. Lakhisarai 12691
20. Madhepura 35541
21. Madhubani 88850
2, Munger 14082
23. Muz affarpur 76806
24. Nalanda 16339
25. Nawada 10775
26. Patna 32822
s Pumnea 157580
28. Rohtas 88548
2. Saharsa 36008
30. Saran 68673
31. Samastipur 57473
32. Sheikhpura 4499
33. Sheohar 12138
34. Sitamarhi 53593
35. Siwan 86908
36. Supaul 40789
Bl Vaishali 38069
38. West Champaran 141618

ToTAL 1900536

Statement-1V

Jharkhand - Damage to crops in drought affected districts

Sl No. Name of Districts Damage to crops
(in hectares)

1 2 3
1. Bokaro 7680
25 Chatra 24610
3. Deoghar 31680
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1 2 3
4. Dhanbad 40380
5. Dumka 66493
6. East Singhbum 55220
Tis Garhwa 31935
8. Giridih 60140
9. Godda 3762
10. Gumla 60685
11. Hazaribagh 43026
12. Jamtara 31140
13. Khunti 36380
14. Koderma 10126
15. Latehar 1790
16. Lohardaga 19349
17. Pakur 18954
18. Palamu 20160
19. Ramgarh 18760
20. Ranchi 108710
21. Sahebganj 462
225 Saraikela 23560
23. Simdega 16685
24. West Singhbhum 2443
TotaL 740330
Statement-V
Orissa - Darnage to crops in drought affected disiricts
Sl.No. Name of district Damage to crops
(inha.)
1 2 3
1. Angul 163375
2. Balasore 210

11



1 2 3

3. Bargarh 7565
4. Boudh 28655
5. Deogarh 8550
6. Dhenkanal 9571
Fz Jajpur 18430
8. Jharsuguda 9739
g. Kendrapada 28443
10. Keonjhar 19623
1. Mayurbhanj 253940
12. Puri 4895
13. Sambalpur 98695
14. Subarnapur 16458
15. Sundargarh 179659

ToraL 847808

Statement-V{

West Bengal - Damage to crops in drought affected districts

Sl. No. Name of the Districts Damage to crops
(in hectares)

1 2 3

1. Bankura 225767
2, Birbhum 221856
3. Burdwan 110380
4, Hooghly 62294
5. Murshidabad 142147
6. Nadia 71645
e Malda 28898
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1 2 3

8. Paschim Midnapur 336207
9. Purulia 286825
10. North 24 Parganas 44346
1. South 24 Parganas 65072

ToTAL 1595437

Assistance to displaced persons from mining areas
*144. SHRI RAJIV CHANDRASEKHAR : Will the Minister of STEEL be pleased to state:

(a) whether it is a fact that the steel making companies in the country have been asked to

give 26 per cent profits from mining for displaced persons of mining areas;
(b) if so, the details thereof; and
(c) how this provision is likey to be implemented ?
THE MINISTER OF STEEL (SHRI VIRBHADRA SINGH): (a) Mo, Sir.
(b) and (c) Does not arise in view of (a) above.
Criteria for fixing MSP

1¥145. SHRI RAVI SHANKAR PRASAD: Wil the Minister of AGRICULTURE be pleased to

state:

(a) whether it is a fact that at the end of the current year Government proposes to increase

the Minimum Support Prices (MSP) of agricultural products of rabi crops to arrive after April, 2011;
(b) if so, the names of the products and the amount of increase in their value; and

(c) the reasons for not adopting similar criteria for increasing Minimum Support Prices of all

the agricultural products?

THE MINISTER OF AGRICULTURE (SHRI SHARAD PAWAR): (a) to (¢) The Minimum
Support Prices (MSPS) for the Rabi Crops of 2010-11 season to be marketed in 2011-12 have been

TOriginal notice of the guestion was received in Hindi.
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